FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

_WORLDS WINDOW WARDHA INFRASTRUCTURE PRIVATE LIMITED

S  RELEVANT PARTICULARS aael
1. | Name of corporate debtor Worlds Window Wardha
Infrastructure Private Limited
2. | Date of incorporation of corporate debtor 14/05/2007
3. | Authority under which corporate debtor is | ROC Delhi
incorporated / registered
4. | Corporate Identity No. / Limited Liability | US1101DL2007PTC163357
Identification No. of corporate debtor
5. | Address of the registered office and principal | Plot No 25, DSIIDC Shed, Scheme I,
office (if any) of corporate debtor Ground Floor, Okhla Industrial Area,
Phase-1l, Okhla Industrial Estate,
South Delhi, New Delhi, India, 110020
6. | Insolvency commencement date in respect of | 17.1 12025 (Order received on
corporate debtor 19.11.2025)
7 | Estimated date of closure of insolvency | 16.05.2026
resolution process
8. | Name and registration number of the | Name: MANISH AGARWAL
insolvency professional acting as interim | Reg. No: IBBI/IPA-002/1P-
resolution professional N00223/2017-18/10904
9 | Address and e-mail of the interim resolution | Reg. Add: 307, Prakash Deep
professional, as registered with the Board Building, Tolstoy Marg, Connaught
Place, New Delhi- 110001
Email: vrregisteredvaluer@gmail.com
10. | Address and e-mail to be used for | Corresp. Add: 307, Prakash Deep
correspondence with the interim resolution | Building, Tolstoy Marg, Connaught
professional Place, New Delhi- 110001
Email: cirp.wwwipl@gmail.com
11. | Last date for submission of claims 02.12.2025
12. | Classes of creditors, if any, under clause (b) of N/A
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | N/A
to act as Authorised Representative of creditors
in a class (Three names for each class)
14, (a) Relevant Forms and Web link:
(b) Details of authorized representatives hitps://ibbi.gov.in/en/home/downloads
are available at: Physical Address: 307, Prakash Deep
Building, Tolstoy Marg, Connaught
Place, New Delhi- 110001.
Email: cirp.wwwipl@gmail.com J

Notice is hereby given that the National Company Law Tribunal

Infrastructure Private Limited on 17.11.2025.

commencement of a corporate insolvency resolution process of the Worlds W/Mngc'_gﬁjﬁql\m
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The creditors of Worlds Window Wardha Infrastructure Private Limited, are hereby called
upon to submit their claims with proof on or before 02.12.2025 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form CA.
Not Applicable.

Submission of false or misleading proofs of claim shall attract penalties. >
© Sd/-
Maniish Agarwal
Date: 21.11.2025 Appointed as interim Resolution professional
Place: New Delhi Worlds Window Wardha Infrastructure Private Limited

IBBI Reg. No- IBBI/IPA-002/1P-N00223/2017-18/10904
AFA Valid up to 30" June 2026
Email: cirp.wwwipl@gmail.com
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SATTRIX INFORMATION SECURITY LIMITED
Regd. Off. : 28 Damubhai Colony, Bhattha Paldi, Ahmedabad,
Guijarat, India, 380007
Corporate Office : B- Block, 10th Floor, Office No.1002-1012, Krish
Cubical, Opposite Avalon Hotel, Nr. Govardhan Party Plot, Thaltej,
Ahmedabad- 380059, Gujarat, India.

CIN: U72200GJ2013PLC076845, Website:www.sattrix.com
Email Id: cs@sattrix.com, Tel: +9179681 96800

CORRIGENDUM TO THE NOTICE OF
THE EXTRAORDINARY GENERAL MEETING

We draw attention to all the members of the Company to the Notice of
EGM (“EGM Notice”) was dispatched to the members of the Company
on November 06, 2025, conveningthe Extra ordinary General Meeting
of the Company (“EGM”) scheduled to be held on Saturday, 29th No-
vember, 2025 at 02:00 P.M. through Video Conferencing (‘VC’) or Other
Audio Visual Means (‘OAVM’).

This corrigendum to the notice of the Extraordinary General Meeting is
being issued to give notice to modify the Special Business set out in
Iltem No. 2 of the EGM Notice and Explanatory Statement has been
amended. The amendments are as follows : A paragraph regarding the
requirement for Shareholders' approval, which was in advertently omit-
ted from the EGM Notice, has now beenduly inserted. A modification
has been made to Paragraph (g) in Item No. 2 of the Explanatory State-
ment. The EGM Notice and the Explanatory Statement have been ac-
cordingly rectified.

Kindly note that the Corrigendum to the EGM Notice is being sent by
electronic mode to those Members whose email addresses are regis-
tered with the Company / Depositories and will also be made available
on the website of the Company at www.sattrix.com, websites of stock
exchanges i.e. BSE Limited at www.bseindia.com respectively and on
the website of CDSL at www.evoting.cdsl.com.

On and from the date hereof, the EGM Notice shall always be read in
conjunction with the corrigendum. All other contents of the EGM Notice,
save and except as amended by the Corrigendum, shall remain un-
changed.

Accordingly, all the concerned shareholders, stock exchanges, deposi-
tories, registrar and share transfer agent, agencies appointed for e-vot-
ing, all other authorities, regulators and all other concerned persons
are requested to take note of the same.

Date : 20.11.2025 For, SATTRIX INFORMATION SECURITY LIMITED

Place : Ahmedabad , Sd/-
Rina Kumari
Company Secretary & Compliance Officer
M. No.: A70059
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LADDU GOPAL ONLINE SERVICES LIMITED

(Formerly known as ETT Limited)
CIN: L9000SDL1993PLC123728
Ragistered Offica: House No. 50312, Main Bazar, Sabzi Mandi, Shakti Nagar, Morth Delki- 110007

Email; complaicelgos@gmail.com, Website: hitps:igos.in/

Extract from the Standalone Unaudited Financial Results for

the Quarter and Half Year ended on 30.09.2025

[ B I Cuarter Ended Half Year Ended ‘fear Ended
Ho. |3n.ns.znzs 300069025 | 200002024 | 30.00._2025 | 30.008.2024 | 31.03.2025
1 | Total Income from Dperalions - B5AT 82,55 B0.55 167.71 158,69 322.20
2| Net Profit £ [ Lass ) for the penod (bafore

Tax, Excaptional and/or Extraordinary items) | 7784 G445 T3.61 14245 14822 160.92
3 | Net Profit [ (Loss) for the period before Tax

(afier Exceptional and/or Extraordinary items} | 7.4 &4 45 73,61 142.45 148,22 160.92
4 | Net Profit / (Loss) for the pericd after Tax

{afier Exceptional and/or Extraordinary itErnF::-! RE.ar 4238 G4 61 100.74 120,36 120.45
5. | Total Comprehensive Income '

fior the periad [Comprising Profit / {Loss)

far the panad (aler tax) and othar

Comprehensive Income (after tax)] 5-!3 31’ 42,38 -E-ﬂ “ID"I ?ﬂ- 1Ei1 ?E 120,49

Equily Shara Capital E G855 | 2,695.85 | 1.036.87 | 268585 ' 1.036.87 | 268585

Fesarves (excluding Revaluation Reserve)

as shaowm in the Audited Balance Sheet of

Pravious Year 3,522,959
g | Eamings Per Share (far continwing

arvd discontinuad operalians)

Basic; (.04 003 062 0.07 1.16 (1,45

Criluted : I 004 0.03 062 0.07 | 1.16 .45

Motes:

1. The above iz an exiract of the delailed lformatl of Quarderly Financial Resulls filed with the Stock Exchange
under Regulabon 33 of SEBI (Listing and Other Disclosure Requirements) Regulation, 2015, The full Format
of the Financial Results are availabde on the Siock Exchange website [(www. bselndia.com) and on the Company
website: hitps:gos.Ind

2. The resull of the Quarier anded on 30th Septeamber, 2025 were reviewsd by tha Audit Commiltae and approvad by
the Board of Director at ils meeting held on 18th November, 2025,

By Order of the Board for and babalf of
Laddu Gopal Online Services Limited
{Formerly known as ETT Limited)
Afsana Mirose Kherani
Managing Diracior
DIM; DA604693

Place ; New Delhi
Date : 19.11.2025
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POST OFFER ADVERTISEMENT TO THE EQUITY SHAREHOLDERS OF
B J DUPLEX BOARDS LIMITED
(“BJDBL"/ “BJDUP"/ “TARGET COMPANY"/ “TC")

(Corporate ldentification No. LZ1030DL1995PLCOG6G281)

Registered Office: H. No. 54, G/F, New Rajdhani Enclave, Near MCD Park,
Shahdara, East Delhi, Delhi, India, 110092;
Phone No.:+91-11-42141100 /30251171. Email id:sbj@anandpulp.com.
Website:www.bjduplexboard.com

Cpen offar for acquisition of 45,47 -11IZIEqu,'Sr'.1'EE-:HE 1i- emch raprasenting 26 ZII:‘-:u:nItreauslm.,e juity and voting share capital af the Tar gl Campany
kv Mg Pratihatam Invesimenis Private Limided {*Acquine-1 % and Mr. Mavank Gupla (Aoquier-2) (Acquiner-1 and Aogurer-2 befng colleciively refared in ag
'-'-‘.:_:-quirﬁfﬁ'n

This Pas] ofler Adveriizement is boing kssusd by Mavigant Corporale Advisirs Lirvded, The Maragar to B offer, on bahall of the Acquirars, in cannection win
tha offier made by the Acouerars in compliance with raguistion 18 {12} of the Secunties end Exchenge Board af india [Substantial Acguisition of Sheres end
Takeowena) Requlation, 2011 and sunsanquent srmend '|1E|':“.‘5-‘.I'|F:1'-EI|‘.II‘5|;HII:EF-E T) Resguilation. 20117

The Detailed Public Statement (“OPST) pursuant jothe Public Anpouncemenl (*PA°) made by e Acquiners have appeared in Financlal Express - Engsh Daly
i Al edilians); Jansaia - Hindi Daily (2 edions )|, Mumbal Lakshadweep - Marthi Daly (Mumibii eddjon| on Febriary 28, 2025

1. Meme ofthe Tansst Company B.J Duplex Boards Limigsd
Mame of the Acouirers fis. Prabhatam Investmants Private Limsted [ Acourer-1" ) and M. Mayare Gupha (" Acquiras-27)
Mame of the Manager tothe offer Mavigang Corpoeate Adviscrs Lirsbed
Mameof Ihe Regrster ia the offer Baslal Financal & Computer Serices Privata Limited
Litar detads
) Dwte of Cipeningof the Ofer
i1} Dt o T Closiong o e offies
(5] Chke of Pa vl of Corioanalas
! Detaitgal tha Soquistion

e Lk b

luesiday, Ddth Movember, 2005
Tuegday, 1810 MovemDer, 225
Mot Apoi cabde ancd n ks iandansd in B Open Oflee

Br Proposed in the Offer Actual
Mo. | Particulars Documsnt
11| OfferPrica Re 1 parEquity Share Re. 1 perEquity Share
T2, | Aogregate number of Shares lendersd 48 47 410 Hil
13 | Aggregate number of Shares sccepsad 44T 250 Hil
T4 **:::;r:alllt:ﬂrf;-r:u*rr;a sl r?-.?r'aa'uml’ri.]fp.: by i]hrrn:-.era gﬁ;:}h—' [ "a'n aT410 Nl
75 | Sharenchiingal heAcquites belors Share Purchase N il
Aersgmer |*-.l'-‘.¢-|.|r\-'| Pt G s nnosimise T |I|:|'-._1 &7l [RINE | E.:’IE".&]
TH | Shares Acqured by way of Fretarantal Alcimant i
#  Nombes 1, 38,00,000 134,060,000
% Fulky Diluted Equlty Share Capial (B A% (hBE4%)"
T7 =hanes Acgured by wn:,-::-l' Daanaller
*  fdumber 20,47 450 0
¢ W Fuliy Dikiled Equity Share Capial 1R 00%)" (0005
8, | SharésAcouired after dalailed Publc Siatemeanl
Pk | Shearess anquingd
Priceal $w shames acquined Yed Appicable MalAppficable
v Softhesharas acquirad
T4, | Postofer Sharenciding arACquiners
[ 18047 410 1.1, 00 000
%5 Fulky Divled Equily Shan: Caglal 154 Bdt) (B8R 84% )
.10 | FreandPosi Offer Shargholding of Fubic Sharchalders Pre- Cifer | Past Offer Pre-Cffar Posi oifar
= Mumber 2,70 | 989000 Jo2ETRD | 59,28500
=% Fully Dilubed Ecpaty Share Capital IE1ATRP | (5 18%) (B TR | .

ISSUED BY MANAGER TO THE OFFER FOR AND ON BEHALF OF THE ACQUIRERS

Place: Mumbai

£
P
L= e

AComputed asa percentage af pre preferantial equity-and vating share capital of BJDEL
‘Camputed as a %age of existing equity and voling share capiial of BJOEL

Plate: Puiriiant s this Oifer and preferenilal izsue, the Apquinen shall bacome the Bromaters of the Tanssl Company ard, e exizng promotes and peomaler
o wil ese 1o L s r.rlrull.r A pr IFi'l'L-rﬂi'-'l.-l.-...l ol it Targpel Company and shall be chssilied os puldic t-mgm shamehaklers in accardance with tha
peosaisions of Reguiation 314100 of the SEBI (LOOR) Regulations. Hanca post sharshoiding of exsting promoiar 2nd promobar group bes baan considarad in
the puinibc categony shareholdanm

2. Nioma of the sheres urder kok-in keid by person othar then promobans wene tendered  acceptad inthe openafler

8. The Acurers accepls full respansiality for the irntormation conlained nthis Past Offer &dvertisement and Blso for the tulfilment of hes cbipations a5 lakd
deran by SEBHSAST) Requlations, 2011

10, Sggy o This PostOmes Adtvertise merl will be avaltanke on lhe wehste of SEBI
11, CaptaEzen mns psed n b achverisemanl and nal daling B, Shall kae Same meaning assigred lthem in - S Leller o Cfler dasted 18, 10.2025

NAVIGANT CORPORATE ADVISORS LIMITED

804, Meadows, Sahar Plaza Complex, J B Nagar, Andheri Kurla Road, Andheri East,
Mumbai - 400053,

Tel No, +51 22 4120 4837 ( 4873 5078

Email id: navigant@navigantcorp.com

Website: www.naviganicorp.com

SEBI Registration No: INMOG0O12:243.

Contact person: Mr, Sarthak Vijlani

A A
Na*._'igant

Date: November 20, 2025

oL BN
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BJPALLOTTED 14 MINISTRIES, JD(U) 8 IN 26-MEMBER CABINET

Nitish sworn in as Bihar
CM for record 10th time

PRESS TRUST OF INDIA
Patna, November 20

BIHAR'S LONGEST-SERVING
CHIEF Minister Nitish Kumar
was on Thursday sworn in for a
record 10thtermhereatagrand
ceremony, attended by Prime
Minister Narendra Modi,CMs of
several NDA-ruled states,and
senioralliance leaders.

Kumar was administered
the oath of office by Governor
Arif Mohammed Khan at the
Gandhi Maidan, where a mas-
sivemakeshift stagewas erected
for the ceremony,also attended
by Union Home Minister Amit
Shahand BJPnational president
Jagat Prakash Nadda, both of
whom had arrived in Patna on
Wednesday night.

Along with 74-year-old
Kumar, 26 ministers took the
oath of office: 14 from the
Bharatiya Janata Party, eight
from Janata Dal (United), two
from Lok Jan Shakti Party
(Ram Vilas), and one each
from Hindustani Awam Mor-
cha (HAM) and Rashtriya Lok
Morcha (RLM).

The ministers included
Samrat Choudhary and Vijay
Kumar Sinha,both deputy CMs
in the previous government,
who have been elected as the
BJP’s leader and deputy leader,
respectively,following the polls
that were swept by the NDA,
which got 202 seatsinthe 243-
member assembly.

Out of 26, five ministers in
the new Nitish cabinet are Dal-
its — one each from BJP, LJPRY,
and HAM, and two from JD(U).
Eight ministers belong to the
upper castes, including four
Rajputs.Three Yadavs have also
beenaccommodated inthe new
cabinet,which isamix of senior
coalition leaders and new
entrants,with thefocuson caste
and regional balance.The port-
folios to the ministers were not
immediatelyallocated.

“Congratulations to Nitish
Kumar Ji on taking oath as
Bihar’s Chief Minister. He is an
experienced administratorwith

TEAM NDA

B The ministers included
Samrat Choudhary and

Vijay Kumar Sinha, both deputy
CMs in the previous govt

m Out of 26, five ministers in
the new Nitish cabinet are
Dalits — one each from BJP,
LJPRV, and HAM, and

two from JD(U)

B The portfolios to the
ministers were not
immediately allocated

Bihar CM Nitish Kumar greets
Prime Minister Narendra Modi
being after

the swearing-in ceremony

in Patna on Thursday PTI

a proven track record of good
governance for many years. My
bestwishestohim forhistenure
ahead,” Modiwrote onX.

Modi, who had told voters
during the campaign that he
would “return forthe swearing-
in of an NDA government”,
delighted the crowd when he
lifted his trademark ‘gamchha’
and swirled it above his head,a
gesture that has become a sig-

(Delhi) attended the ceremony.

Withatallyof 89 out of 243
seats, the BJP,which emerged
as the single largest party, had
thelion’s share of 14 ministers
in the new cabinet.

Besides Choudhary and
Sinha, other BJP leaders who
took the oath included Mangal
Pandey,Nitin Nabin,and Suren-
dra Prasad Mehta, all of whom
were ministers in the previous

nature of the 75- government.
year-old leader. From the JD(U) quota, State  BJP

‘The  Prime gl theinducteeswere President Dilip
Minister  also ministers in the Ialsyval,who had
posted on X: . t resigned from
“Congratulations previous government, . cabinet
toSamratChaud-  Including Zama Khan,  early twoyears
hary and Vijay theloneMuslimMLA 350 in keeping
Sinha on becom- in the NDA bloc with the party’s
ing deputy chief — ‘one person,one
ministers of post’ policy,was
Bihar. Both lead- back in the
ers have worked extensivelyat  council of ministers.

thegrassrootsin serving people.
Best wishestothem.” Leaders of
several NDA-ruled states,
includingTDP chiefandAndhra
Pradesh Chief Minister Chan-
drababu Naidu, and BJP satraps
YogiAdityanath (Uttar Pradesh),
Himanta Biswa Sarma (Assam),
Devendra Fadnavis (Maharash-
tra), Mohan Yadav (Madhya
Pradesh), and Rekha Gupta

THE SINGARENI COLLIERIES COMPANY LIMITED

(A Government Company)

Regd. Office: KOTHAGUDEM - 507101, Telangana.

E-PROCUREMENT TENDER NOTICE

Tenders have been published for the following Services/Material Procurement through e-procurement
platform. For details, please visit https://tender.telangana.gov.in -or- https://scclmines.com

NIT/Enquiry No., - Description/subject - Last date and time

E182500267-Establishment of POB Plants, for supply of Processed over burden (POB) to be used as stowing material in
Under Ground (UG) mines located at Bhupalpally (BHP) Area and Ramagundam (RG) Region for a period of 10 years-
28.11.2025-17:00 Hrs.

E112500268 - Drilling, Excavation, Loading, Transportation, Dumping. Spreading and Leveling, etc. of 604.877 LBCM of in-
situ OB (which includes 4.323 LBCM of top soil, 12.212 LBCM of sub soil, 2.866 LBCM of BC soil, 567.257 LBCM of hard OB
and 18.219 LBCM of coal) and re-handling of 1.491 LCM of top soil with conventional equipment, and additional works viz.,
4000 Shovel hours, 4000 Dozer hours and 1,94,000 RMT of Drilling at SRP OC-Il expansion project mine, Srirampur area
during a period of 36 months - 01.12.2025 - 15:00 Hrs.

E012500265- Tender for Balance works of Design, Engineering, Supply, Construction, Erection, Testing and
Commissioning of 22 MW (AC) OB Dump based Solar PV Power Plant along with 10 years Plant O and M at SCCL-
01.12.2025-17:00 Hrs.

E092500261 - Construction of Earth Pitsin SCCL 132/33 kV Substation, Corporate 04.12.2025-17:00 Hrs.

E032500262 - Procurement of ECG and other machines consumables for use at SCCL hospitals on rate contract basis fora
period of 2 years - 06.12.2025-17:00 Hrs.

E092500266 - Supply, Installation and Commissioning of Air Conditioners to various areas of SCCL - 06.12.2025 -
17:00 Hrs. GM (MP)

NIT/Enquiry No. Description/ Subject/ Estimated Contract Value - Last date and time

RG-IIl/ICVL/ET-74/25-26 - Providing APP membrane to GM office complex, project Office, Guest house and Dispensary at
Centenary colony, RG-Ill area, Godavarikhani, Peddapalli Dist, Telangana State - 25.11.2025 - 05.00 PM.
Dy.GM (Civil), RG-Ill

PR/2025/ADVT/MP/RG-IIII117 DIPR No:859-PP/CL-AGENCY/ADVT/1/2025-26

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankmupicy Board of India
[{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
WORLDS WINDOW WARDHA INFRASTRUCTURE PRIVATE LIMITED

RELEVANT PARTICULARS
1. |Mama of corporata dabtor Worlds Window Wardha infrastruciore
Privaie Limited
145 2007

ROC Dialhi

[Dits of incorporation of orporte debior
Authonty undar which croeporale dabior
iz inpoeporabed / registered

4 Corporate Idaniiy Mo Limited Liabiity
lderification Mo, af carporate dehbar

] Address of he reglsterad olfice and
princapsa oface o any) af corporaie

telra

UST 10 DLEMY PTC 16335

Flot Ko 25, DSIDC Shed, Scleme 1, Graum
Fioor, Okila Industrial Ared, Phase-Il, Dihla

debytor indusirial Estata, Seain Oethl, Mew Delni, India
170030
G, |Insalvency comemenciment dabé in 1711, 2025 {Order rgcened on 15.11.2023)

respect ol coporate debler |
. |Estimated dale of closiee of mgalvency [16,05.2026
resHution ocess
& Marma and registration numbsr of the Marma; MANISH AGARWAL

insohency profassional aeting as indarim [Feg. Moo [BBUIRS-00AP-HO02 232017 -
resulion professional 18/10904

b Agcress and g-rmall of the mienm Fen. And; S04, Frakash Deep Bullding, Tolsioy
resalution professional, a5 repistered Miarg, Connaught Place, Mew Dalhi- 110001
with the Board Emait: yrregistaredvaluarcigmail cam

100 | Address and g-mail [ De esed M Corresp, B B0V, Prakash Deep Balldag,
CHTESpndenca with the interim Talstay Marg, GConnaupght Place, New Denl-

resniution professionsl 11000
Email: cim wwewipkizomail com
11, [Last date for submession of claims 02.12.2025

12, |Claszas of craditors, if any, under clauss [RLA
(o of sub-zagbion (G4 of section &1
#5CErtained by the inberm resohulion
pridessional

13, |Mames of Insohancy Professionals LA
idardified o ol as Aulhorizad
Representalive of eredors in & class

il i Thinge narmes 10r exch 358

14. |{2} Redavani Forms and ‘Wab lind:

{b) Dslads of avthorized reprasentatives
ana avallable at:

hitps:ibbd povin‘en/famsdownioads
Physical Address: 307, Prakash Deep
Bailldeng, Talstoy Mang, Lornaught PLace
Mew Delhé- 110001

Emall; cim wwwiphz omail.com

Hitica is haraby given that the Nalipnal Company Law Tribunal has ordered the commencamant of a
COMROEELS Insahvency raslulon process of the Weekds Window Wandha Infrastructuee Private Limited on
17112025

The cradilors ol Werkds Windew Wandha Indrastrociuee Privale Lirsbad: are haraby calad upan 16 submil
hesr cliims with prool onoar belone 02122025 1o the inbenm msakution prolessional at the address
mesligned agamstantry Me 10

The Snancie? creditors shall submit thak clems with proaf by elecironic means oty All othar cradilors
may subenit the daims with proof in parsan, Uy paslorby elaciranic means
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Sdi-

Manish Aganwal
Appointed as inledim Resalution prolessicnal

Werlds Window Wardha Infrastructure Private Limited
IBBI Rag. Mo- IBBUIPA-G02NP-N00223/2017-12/10004
AFA Valid up to 30th Jure 2026

Email: cirpwwwipl@gmail.com

Crata: H1/11/2028
Place: Mew Delhd

Another minister who is
back after a break is Narayan
Prasad. He had lost his post in
2022 when the chief minister
abruptly quit the NDA. He was
not re-inducted upon the JD(U)
supremo’sreturn to the BJP-led
coalition last year.

The partyhasalsobroughtin
fresh faceslike Shreyasi Singh,a
professional shooterof interna-

tional fame, who has been
elected from Jamui fora second
consecutive term. Other BJP
leaders who will enjoy a minis-
terial berth for the first time are
— Arun Shankar Prasad, Dr
Pramod Kumar, Lakhendra
Kumar Raushan, Sanjay Singh
Tiger,and Rama Nishad.

Anothernotableinclusionis
Ram Kripal Yadav, a former
Union minister who lost the
Patliputra Lok Sabha seat last
year but was elected from
Danapurin the assembly polls.

From the]D(U) quota,allthe
inducteeswere ministersinthe
previous government, includ-
ing Zama Khan, the lone Mus-
lim MLAin the NDA.

Others who took oath,
included Bijendra Yadav, Shra-
won Kumar, Vijay Kumar
Chaudhary, Leshi Singh and
Madan Sahni,Sunil Kumar,and
Ashok Choudhary.

The NDA also comprises
smaller allies like LJPRV, HAM,
and RLM, led by Union minis-
ters Chirag Paswan, Jitan Ram
Manjhi, and Rajya Sabha
MP Upendra Kushwaha,
respectively.

From HAM, Santosh Suman,
Manjhi's son and party presi-
dent,was re-inducted.

BEW ENGINEERING LIMITED

BEW]
(CIN NO: L74120MH2011PLC216096)

Reqgistered Difice: FE-10, M.I.D.C. Industrial Area, Phase I, Manpada Road,
Dombivli (East) Thane, Maharashira 421204; Tel: +97 - 0251-2873335/36/38;
Email: cs@bewltd.com; Website: www.bewitd.com

Motice of the Extra-Ordinary General Meeting of

BEW Engineering Limited and Information on Remote E-voling

NOTICE calling the Extra-Ordinary General Mesting ("EGM™) of the Members of
BEW Engineering Limited (“Company™) schedule to be held on Saturday,
December 20, 2025 at 02:00 P.M (I8T), in compliance with the Ministry of
Corporata Affairs (“MCA") has, vide its Generai Circutar dated Saptember 22, 2025
read togather with circufars dated April 8, 2020, April 13, 2020, June 15, 2020
September 28, 2020, Decembar 31, 2020, June 23, 2021, December 8, 2021, May 5.
2022, December 28 2022, September 25, 2023 and September 19, 2024
(collectively referred to as “MOCA Cleculars™), permitted convening the Extra-
Ordinary Genaral Meating ("EGM™ / “Mesting™) through Video Conterencing (*VC")
ar Other Audio Visual Means (“08VM"), without physical presence of the member at
a common venue. Inaccardance with the MCA Girculars and applicable provisions
of the Companies Act, 2013 ("Act”) read with Rules made thereunder and the
Securities and Exchange Board of India (Listing Obligations and Disclosure
Hequirements) Regulations, 20715 {“Listing Regulations™), the EGM of the Company
iz being held through VG / OAVR. The deemed venue for the EGM shall be the
registered office of the Gompany e, FE-10, M.LD.G, Industrial Area, Phase I
Manpada Road, Dombivli (East) Dist. Thane, Maharashira 421204,

The Motice of EGM, have been sent to all the members whosa email 1Ds are
ragistared with Depasitory Participants on 19" November, 2025, These documents are
also available on the website of the Company at https:www.bewlid.com/Corporale-
Annoencements. html and the website of the Exchange i.e. National Stock Exchange
of India Limited www.nseindia_.com. Shareholders holding shares as on the cut-ofi
date i.g., ason Saturday, December 13, 2025, may cast their vote elecironically on
the business as set forth in the Nolice through the sfectronic vofing system of
Bigshare ("remote a-voting”). Sharehoiders participating through the VC facility
shall ba reckonad for the purpose of quorem purseant to Section 103 of Companies
Act, 2013

&ll the Shareholder are informed that

I, The business as set forth in the Notica of the EGM may be transacted through
remote g-voting atthe EGM.

ii. The cut-off date for determine the efigibility to vote by remote e-voting or by
g-voting &t the EGR shall be Saturday, Decembear 13, 2025,

iil. The remote e-vating shall commence on Wednesday, December 17, 2025 al
09:00 AM (15T} and end on Friday, December 19, 2025 at 05:00 PM (18T) and
thereatter Remote E-voting will be disabled by Bigshare.

W, Any person, who acquires sharas of the Company and bacome mambar of the
Company after sending tha Notice of EGM and holding shares as the cut-off
date, may obtaln the login 1D and password by sending a request at
ivole@bigshareonline.com orcall usat: 180022 54 22

v,  Members may note that:

4)  Once the vote on a resolution is cast by the member, the mamber shall not
he allowed to change s subsequently
b} The facility for voting will ‘also he made avaitable durng the EGM, and
those members present in the EGM through VE facility, who have not cast
their voie on the reselutions rough remote e-voling, are otherwise not
barred from doing 50, shall be efigible to vota through the a<voting during
the EGM;
¢l The members wito have cast their votes by remote e-voting prior to the EGM
may also attend the EGM but hallnot be entifled to cast theirvoles again;
¥l.  The manner of voting remately for membars holding shares in dematerialized
mode and tor shareholders who have not registerad their emall addrass is
providad inthe Notice of the EGM
¥il, Incase shareholders imeestor have any quaries regarding virtual meating, you
may refer tha Frequently Asked Questions ("FAQs") available at
https:/fivate. bigshareonline.com, under downioad section
vili. Incase of any quernes or grievances perfaining fo the e-voling procedurs,
sharehalders may getin touch with the following:
Mr. Alister Lopes, Senfor Execulive
Bigshare Services Private Limited
Office No 562, Bth floor Pinnacle Businass Park, Mext to Ahura Cantre,
hahakal Caves Road, Andheri (East) Mumbai—400083, Maharashira, India.
Tal: 022-1800 22 54 22, Emall 1D; ivote@bigshareonline. com
By order of Board of Direclors

ad/-
Bhavna Dwarkadas Kukreja
Company Secrefary & Compliance Officer

Place: Dombavli {East), Thane, Maharashira
Daled: Friday, November 21, 2023

ED files chargesheet against
Vadra in UK-linked PMLA case

THE ENFORCEMENT DIREC-
TORATE on Thursday filed a
chargesheet against business-
man Robert Vadra, husband of
Congress MP Priyanka Gandhi
Vadra, in a money laundering
case linked to fugitive UK-
based arms consultant Sanjay
Bhandari, officials said.

The supplementary prose-
cution complaint has been
filed before a special Preven-
tion of Money Laundering Act
(PMLA) court here, they said.

The case has been listed for
cognisance proceedings on
December 6, the officials said.

This is the second money

The case linked to
fugitive UK-based
arms consultant
Sanjay Bhandari

laundering chargesheetagainst
Vadra. In July, he was
chargesheeted by the ED in a
money laundering case linked
toallegedirregularitiesinaland
deal in Haryana’s Shikohpur.
Vadra has been questioned
by the ED in the Bhandari-
linked case in the past. There
was no immediate response
from Vadra or his legal team.

The ED filed a criminal case
against Bhandari and others
under the PMLA in February
2017, taking cognisance of an
Income Tax department
chargesheet filed against him
under the anti-black money
lawof 2015.

In the earlier chargesheet
filed in this case in 2023, the
ED alleged that Bhandari
“acquired” the 12, Bryanston
Square house located in Lon-
don in 2009 and got it reno-
vated “as per the directions of
Vadra and the funds for reno-
vation were provided by him”.

PTI |

26 e-comm

firms are free
from dark
patterns: Govt

AS MANY AS 26 top e-com-
merce companies, including
Zepto, BigBasket and Zomato,
have given an undertaking
that their platforms are free
from misleading claims and
unfair trade practices which
constitute ‘dark patterns’, the
government said on Thursday.

The Centre, which is keep-
ing a close watch on e-com-
merce platforms for any
potential violation of dark pat-
terns, said it would take action
against such practices to pro-
tect consumerinterests. PTI

Unlearn single window, learn ec-osystem_

approach:

gl
B VALLABH BHA
% SUDHIR SINGF

THE CONTEXT OF a transfor-
mative design influences the
change.Ifincrementalimprove-
ment or rearranging with the
existing system—calling it
“reform”—doesn’t yield the
desired result. Thisisonereason
manyreforminitiatives have not
yielded outcomes on the
ground, despite the govern-
ment’s good intent at the top.
The reform effort of the
newlyformed High-Level Com-
mittee on Regulatory Reforms
can hopefully establish a
broader context to thought-
fullyredesign systemsand cre-
ateaninstitutional mechanism
that prevents regulatory cho-
lesterol from building up.
There is a further context to
this unclogging. The main
objectiveistounleash theentre-
preneurial imagination and
energy of the nation. Whether
Infosys or HDFC Bank or Nykaa’s
democratisation of the right of
women to look beautiful came

_first — or whether the regula-

tions that enabled them came
first — the unseen and unfore-
seen responses emerge from
regulatory change.

Itisa crying need,an emer-
gency, for India to exhort and
wake up the legatees of its glo-
rious mercantile past.As Swami
Vivekananda said — “Arise and
awake and sleep not until the
task is done!”. We need all of
them to face the forces prevent-
ing our rise, rather than want-
ing to colonise us. Therefore,a
more decisive approach to
deregulationis essential; thatis
our entreat. The resolve of the
deregulators must ensure that
theworld’s number 3 economy
also becomes at least number
15 in terms of Ease of Doing

P ==

Business (EODB).

There are four systemic
sources of this regulatory cho-
lesterol.First,departmental silos
— physical or digital. Second,
high administrative discretion
instead of data-driven decisions.
Third, redundant data filings
acrossdepartments.Fourth,reg-
ulatoryunpredictabilityand the
resultinginformationasymme-
try. And yes, there is a fifth:
the entrenched propensity for
corruption.The governmenthas
acknowledged three levers for
removing regulatory choles-
terol. First, “decriminalisation”
under Jan Viswas. Second,
“deregulate”. And most impor-
tantly, “digitalisation”. This
write-up focuses on the third
leverasatransformativeaction.

Departments remain
inward-looking, clinging to tra-
ditional processes. This trans-
lates into monolithic depart-
mental portals, or at best, a
“Single Window” at the govern-
ment level. Both the Centre and
the Statescontinuetorelyon this
obsolete, unpopular, and inef-
fectiveideaof a“SingleWindow”.
Why ineffective? Because it’s
against therealityof governance
bysilos,driven by multiwindow.
To give the simplest example:
the physical challan still existsin
the imagination of departmen-
tal digital portals.

Digital must embody Digi-

XMSE METROPOLITAN STOCK EXCHANGE OF INDIA LIMITED

Registered Difice: 2054}, Ind flogr, Firamal Agastya Corporate Fark,
Kamani Junction, L.B.5 Road, Kurla {West), Mumbai - 400070
Tel. 91 22 6112 9000, Website: www msel.in' Emal id; secretarlal@&msetin
CIN: UB5999MH2008PLCIBSRSS

NOTICE OF THE 17TH ANNUAL GENERAL MEETING, E-VOTING INFORMATION

tal First thinking.As the Prime
Minister has said, Viksit Bharat
requires “reform, perform and
transform”. Transformation
means new adoptions of
breakthrough ideas that knit
our prospects.

We should build on the gov-
ernment’s success. Experience
of digital GST gave some hope,
by delivering OpenAPI-driven
digital infrastructure (GSTN)
and a constellation of third-
party APPs forming the GSP
ecosystem that brings in inno-
vation,value-added servicesand
straight pass-through process-
ing,right from GSP’s platform or
ERPofabusiness.However,GST
remains disconnected from its
peers — DGFT, RBI, ICEGATE,
and AD Banks, leaving trade
processes fragmented. What
India needs is a Foreign Trade
Grid, enabling seamless, API-
based interaction across these
systems. By connecting them
using OpenAPI, we create a For-
eign Trade Grid or “digital port”.
Where exporters can process all
permissions and compliance
from a single third-party app
dashboard, to file export and
import declarations, GST
returns, and reconcile the for-
eign exchange transaction for
RBI’s compliance. On the other
side, it enables Governance
dashboards and addresses
issueslike“Digital Cross-border
trade”, BEPS problems, smart
policy making, etc.

The above “connected sys-
tems” approach will permit
building a “National Regula-
tory Compliance Grid (NRCG)”,
a super set of multiple indus-
tryvertical grids, connected to

‘Ease of doing Business’sutra

aligned with three-tier Gover-
nance layers of central, state
and local bodies.

The government addressed
two building blocks to remove
silo: the PAN.20 as a unique
entity ID and “Entity Locker”as
adocument-issued vault.There
is more needed, for example
building the next-generation
IndiaCode 2.0 — searchable,
interoperable, and subscrip-
tion-enabled. This has to be
legitimised by a Transparency
of Regulation ACT (TORA), giv-
ing citizens and businesses the
right toknowtheapplicable law
with ease. The building blocks
themselves won’t convert to —
NRCG-connected system. An
NRCG layer and an integrative
bodyareamust.Thebottleneck
isreimagining the possibility of
NRCG and the power of the
triple helix of policy (OpenAPI
and OpenData), creating con-
nected Systems infrastructure
and the ecosystem of regulatory
service providers offeringa con-
stellation of apps at the service
layer, to address scale and ease
of compliance.

To ensure success, the effort
needs to move in an “integrated
manner”. Clearly, the Shakti of
change lies in the Gati with
whichitisusheredin.Itneedsan
institutional setup, not within a
ministry, probably an “Author-
ity”with clear,ambitious goals.
Aswas done by the Demat Corp,
dematerialising 99% of issued
securitiesinjust 2/3 years.Mak-
ing India number one in this
respect. The Authority not to
interfere with rates and taxes of
departments, but has mandate
to bring all the participating
departments to align with the
goal; build NRCGand other sub-
grids; keep a tab on objective of
Regulatorycholesterol removal;
powerto call the shots on process
simplification and draw time
lines; createand manage theser-
vicelayer privateapp ecosystem.

Young India is now restless
and seekingabreakout to create
a Viksit Bharat @2047, for
themselves and their children.
We have a head start in digitisa-
tion and time to extend it to the
very process of governance in a
true sense under a dedicated
Authority.

(Bhansaliis a co-founder of
the ENAM group and a visionary
business leader. Sudhiris a Vol-

MOTICE s hereby glven that the 1Tth Annual General Meeling ("AGM") of
shareholders of Metropolitan Stock Exchange of India Limited ("the Company”)
will be held on Tuesday, Deceniber 16, 2025 at 11:00 A.M. (I5T) through Video
Conferencing {"VC™) Oiher Audio Visual Means ("OAVM™) at 20504}, Znd floor,
Piramal Agastya Corporate Park, Kamani Junction, LB.S Road, Kurla (West),
Mumbai — 400070, to transact the Dusinesses @s set out in the Notice of the
meeting without the presence of physical guérum,

The Motice along with the Annual Report for Y. 2024-25 is being sent only
through electronic mode on Friday, Movember 21, 2025 to all shareholders. of the
Company whose email addresses were registered with the. Depository
Farticipant{s}. The Annual Report containing the Nofice is available on the website
af the Company at httpsfwwawmael in‘about-usifinancials and on the website of
Waticnal Services Depositories Limited ("MSBL") Rttps:hana E'.'ulirl%l'u%.l:ll.c‘.ﬂm.
Additonally, In accorddnce with Regulation 36(1)(b) of SEBI (Listing Obligations
and Disclosure Requirements) Regulations, 2015, a letter has been sent to
Sharehelders whose e-mail addresses are not registered, providing web link of
the Company's website from where Annual Report for FY, 2024-25 can be
arressed,

The Company has provided its Members, the facility to cast thelr vote
plectronically, during the following period, through the e-oling sendces provided
by N5DL

Lommencement of remote e-voting: | Thursday, DecemBer 10, 20525 from S:00 AM {IST)
anclesion of remote e-voting Monday, December 15, 2025 at 500 PM (i5T)

The remote evoling shall be disabled by NSDL for voting theseafter and
Shareholders will not be allowed to vote beyond said date and time. In addition to
the abowve, the facility of e-voting shall also be made awailable at the AGM far the
Members who have not already cast their vote prior to the AGM By e-voting

Shareholders as on cul-off date Le. Tuesday, December 09, 2025, will be able
to attend the &GM through VT using the electrenic platform provided by NSDL
The detailed instructions for e-voting and participating through VC are
provided in the Notice of the AGM.

Any person who becomes Member of the Company after sending the Notice of
the AGM and holding shares as of the cut-off date may download the Notice of the
AGM and follow the procedure for remote e-voting’ attending the AGM through
VCie-woting at the AGM as mentioned in the Notice of the AGM,

In case of any query and/or grievance in respect of vating by electronic means,
Members may refer lo the Help & Frequently Asked Questions (FAGs) and a-voling
user manual available at the download section of hifps-hweawevoling.nsdl.com
{M5DL Website) or contact MSDL, 307, 3rd Floor, Naman Chambers, & Block, Plot
No- C-32, Bandra Kurla Complex, Bandra East, Mumbai- 400051 or call on the
toll-iree number(s). 1300-21-09911 and 022 - 4836 7000 or send a request at
evoting@nsdi.coin or helpdesk evoting@cdsiindia.com.,

Helpdesk for Indnddual Members for any technical issues related to login
through Depositery e, NSDL and COSL:

Login Type Holpdesk Details
Securities with | Members facing any technical issue in login can contact
W&DL N5DL helpdesk by sending a request at evoting@nsdl.co.in

or call at foll free no.: 032 - 4886 7000
Members facing any technical issue in login can cantacl
CD3L heipdesk by sending 4 request 31 halpdesk evoting@cdslindia.com
or contact a1 1B00-21-0991
For Metropolitan Stock Exchange of India Limited
By order of the Board
Sdi-
Durgesh Kadam
Head = Legal and Company Secretary
Membership Mo. FE456

Securilies with

L5l

Place: Mumbai
Qate: November 21, 2025

the state compliance grids, unteerat ISPIRT Foundation)

SATTRIX INFORMATION SECURITY LIMITED
Regd. Off. : 28 Damubhai Colony, Bhattha Paldi, Ahmedabad,
Guijarat, India, 380007
Corporate Office : B- Block, 10th Floor, Office No.1002-1012, Krish
Cubical, Opposite Avalon Hotel, Nr. Govardhan Party Plot, Thaltej,
Ahmedabad- 380059, Gujarat, India.

CIN: U72200GJ2013PLC076845, Website:www.sattrix.com
Email Id: cs@sattrix.com, Tel: +9179681 96800

CORRIGENDUM TO THE NOTICE OF
THE EXTRAORDINARY GENERAL MEETING

We draw attention to all the members of the Company to the Notice of
EGM (“EGM Notice”) was dispatched to the members of the Company
on November 06, 2025, conveningthe Extra ordinary General Meeting
of the Company (“EGM”) scheduled to be held on Saturday, 29th No-
vember, 2025 at 02:00 P.M. through Video Conferencing (‘VC’) or Other
Audio Visual Means (‘OAVM’).

This corrigendum to the notice of the Extraordinary General Meeting is
being issued to give notice to modify the Special Business set out in
Iltem No. 2 of the EGM Notice and Explanatory Statement has been
amended. The amendments are as follows : A paragraph regarding the
requirement for Shareholders' approval, which was in advertently omit-
ted from the EGM Notice, has now beenduly inserted. A modification
has been made to Paragraph (g) in Item No. 2 of the Explanatory State-
ment. The EGM Notice and the Explanatory Statement have been ac-
cordingly rectified.

Kindly note that the Corrigendum to the EGM Notice is being sent by
electronic mode to those Members whose email addresses are regis-
tered with the Company / Depositories and will also be made available
on the website of the Company at www.sattrix.com, websites of stock
exchanges i.e. BSE Limited at www.bseindia.com respectively and on
the website of CDSL at www.evoting.cdsl.com.

On and from the date hereof, the EGM Notice shall always be read in
conjunction with the corrigendum. All other contents of the EGM Notice,
save and except as amended by the Corrigendum, shall remain un-
changed.

Accordingly, all the concerned shareholders, stock exchanges, deposi-
tories, registrar and share transfer agent, agencies appointed for e-vot-
ing, all other authorities, regulators and all other concerned persons
are requested to take note of the same.

Date : 20.11.2025 For, SATTRIX INFORMATION SECURITY LIMITED

Place : Ahmedabad . Sd/'.
Rina Kumari

Company Secretary & Compliance Officer
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